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SLP(C) No. 23939 OF 2002

| TEM No. 204 Court No. 7 SECTI ON XI A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.23939/2002

(From the judgenent and order dated 10/09/2002 in WA 1347/02

of The H GH COURT OF KERALA AT ERNAKULAM

NARI KKUNI SERVI CE COOP. BANK & ANR. Petitioner (s)
VERSUS

C. K. NARAYANAN Respondent (s)

(Wth prayer for interimrelief and office report)
( For Final Disposal )

Date : 19/03/2004 This Petition was called on for hearing today.

CORAM :

HON BLE MRS. JUSTI CE RUVA PAL

HON BLE MR JUSTI CE P. VENKATARANVA REDDI
For Petitioner (s) M . Rony Chacko, Adv.
For Respondent (s) M . Sanj ay Jai n, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Adj our ned.

(USHA BHARDWAJ) (MADHU SAXENA)
P.S. TO REG STRAR COURT MASTER



